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ALL INDIA COUNCIL FOR TECHNICAL EDUCATION

[Pay Scales, Service Conditions and Qualifications for the Teachers and other Academic Staff in Technicsl

Institutions (Degree) Regulstions, 2010]
NOTIFICATION
New Delhi, the 5th March, 2010
F.No. 31-3{]‘;:"2010.—111umisoﬁtspomconfmedmdumb—swﬁw(l)oﬁocﬁml& read with Section

10(i) and (v) of the All India Council for Technical Education Act, 1987 (52 of 1987) the All India Council for Technical
Education makes the following Regulations :—

L

Short Title, Application and Commencement:

" 11 These Regulations may be called the All India Council for Technical Education ~(Pay Scales,

Service Conditions and Qualifications for the Teachers and other Academic Staff In
Technical Institutions (Degree) Regulations, 2010.
(’-

1.2 They shall apply to technical institutions and Universites including deemed Universites
imparﬁngtechrﬂcﬂeduu&mmdsmhoﬁ;amum{?mgumsmdmasmdﬁedby
the Council from time to time.

They shall come into force with effect from the date of their publication in the Official Gazette
General

1) Thereshallbeonlythmdesigmﬁominmspectoftelchersmmﬁvusiﬁcsmdcollegcs,
namely, Assistant Professors, Associate Professors and Professors. However, there shall be
no change in the present designation in respect of Library Personnel at vadious levels.

() No one shall be eligible to be appointed, promoted or designated as Professor, unless he or
she possesses a Ph.D. and satisfies other academic conditions, as laid down by the AICTE
from time to ume. This shall however, not affect those who are already designated as
'Professor’.

(i) The pay of teachers and equivalent positions in Technical insututions shall be fixed
according to their designations in two pay bands of Rs. 15600-39100 and Rs. 37400-67000
with appropriate "Academic Grade Pay" (AGP in short). Each Pay Band shall have different
stages of Academic Grade Pay which shall ensure that teachers and other equivalent cadres
covered under this Scheme, subject to other conditions of eligibility being sausfied have
multiple opportunities for upward movement dunng their career.

(iv) Posts of Professors shall be created in under-graduate (UG) institutions as well as in post-
graduate (PG) institutions. The ratio of Professors to Assocte Professors to Assistant
Professors in a UG College shall be in the ratio, ordinarily of 1:2:6. The rauo of Professors
to Associate Professors and or Assistant Professor in a PG College shall be 1n the ratio

ordinarly of 1:2

) Up to 10% of the posts of Professors in Technical Institutions shall be in the higher
Academic Grade Pay of Rs. 12000 with eligibility conditions to be prescabed by the AICTE
as applicable.

L&
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Revised Pay Scales, Service conditions and Career Advancement Scheme for teachers and
equivalent positions:

The pay structure for different categories of teachers and equivalent positions shall be as indicated

below:

(a) Assistant Professor/Associate Professors/Professors In Technical institutions

@

)

(1)

()

)

()

(vis)

(viu)

(1x)

Persons entering the teaching profession in Technical Institutions shall be designated as
Assistant Professors and shall be placed in the Pay Band of Rs. 15600-39100 with AGP of
Rs.6000. Lecturers already in service in the pre-rewised scale of Rs. 8000-13500, shall be re-
designated as Assistant Professors with the said AGP of Rs. 6000.

An Assistant Professor with completed service of 4 years, possessing Ph. D Degree in the
relevant branch / discipline shall be eligible, for moving up to AGP of Rs. 7000. =~

Assistant Professors possessing Master's degree in the relevant branch / discipline as defined
for technical education shall be eligible for the AGP of Rs, 7,000 after completion of 5 years
service as Assistant Professor.

Assistant Professors who do not have Ph.D or 2 Master's degree in the relevant branch /
discipline of a program shall be eligible for the AGP of Rs. 7,000 only after completion of 6
years' service as Assistant Professor.

The upward movement from AGP of Rs. 6000 to AGP of Rs. 7000 for all Assistant
Professors shall be subject to their satisfying other conditions as laid down by AICTE

The pay of the incumbents to the posts of Lecturer (senior scale) (Le. the pre-revised scale of
Rs. 10,000-15200) shall be re-designated as Assistant Professor, and shall be fixed at the
approprate stage in Pay Band of Rs.15600-39100 based on their present pay, with AGP of
Rs. 7000.

Assistant Professors with completed service of 5 years at the AGP of Rs. 7000 shall be
eligible, subject to other requirements laid down by the AICTE, to move up to the AGP of
Rs. 8000.

Posts of Associate Professor shall be in the Pay Band of Rs.37400-67000, with AGP of
Rs.9000. Directly recruited Associate Professors shall be placed in the Pay Band ' of Rs.
37400-67000 with an AGP of Rs. 9000, at the appropnate stage in the Pay Band in terms of
the conditions of appointment.

Incumbent Assistant Professor and Incumbent lecturers (Selecion Grade) who have
completed 3 years in the pre-revised pay scale of Rs. 12000-18300 on 1.1.2006 shall be
placed in Pay Band of Rs. 37400-67000 with AGP Pay of Rs. 9000 and shall be re-designated
as Associate Professor.

Incumbent Assistant Professor and Incumbent Lecturers (Selection Grade) who had nor
completed three years in the pay scale of Rs. 12000-18300 on 1.1.2006 shall be placed at the
appropnate stage in the Pay Band of Rs. 15600-39100 with AGP of Rs. 8000 all they
complete 3 years of service in the grade of Lecturer (Selection Grade), and thereafter shall be

9LAGI[)e =€
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(at)

()

(xv)

(xv)

(xvid)

(i)

placed in the higher Pay Band of Rs.37400-67000 and accordingly re-designated as Associate
Professor.

Lecturers (Selection Grade) in service at present shall continue to be designated as Lectucer
(Selection Grade), as the case may be, until they are placed In the Pay Band of Rs. 37,400~
67000 and re-designated as Associate Professor in the manner descrbed in (x) above.

Assisuntpm&ssomcompleting3ywsofteadﬁngmmeAGPo£Rs.80005hallbccligibic,
subiecttoodm‘condil:iom,thnunybtpmscdbedbyAICIEnsappnabk.tomovemthc

. Pay Band of Rs. 37400-67000 with AGP of Rs. 9000 and to be designated as Associate

Professor.

Associate Professor completing 3 years of service in the AGP of Rs. 9000 and possessing 2
Ph.D. degree in the relevant discipline shall be eligible to be appointed and designated as
Professor, subject to other conditions of academic performance as laid down by the AICTE.
No teacher other than those with 2 Ph.D. shall be promoted, appointed or designated as
Professor. The Pay Band for the post of Professors shall be Rs.37400-67000 with AGP of
Rs. 10000.

'I'hepayofndim:dymmit:dme:ssorshallbcﬁ:edatasug:notbdowks. 43000 in the
Pay Band of Rs. 37400-67000, with the applicable AGP of Rs. 10000.

Ten percent of the posts of Professors in a AICTE approved Institution shall be in the
higher AGP of Rs. lm,hom,tmhusappdnmdmdnpomshnﬂcm&nm to be
dedplmduhofusor.ﬁﬁgﬂiﬁtyfmappdnmtsapmfummthchighuAudm&c
Gﬂchxysh:ﬂbcuuuybehiddownbydxAICIEmdmcheﬁgibiﬁtycmdiﬁomshnﬂ,
inter alia, include publications in peer reviewed/ refereed Research Journals, and the
mqui:mtofl:lnstioymsoftuchingssProfcssorandpost—doctonlwotkofaligh
sundud.NopeuonlppoinmddimcﬂyqufusotintheAGPofRs. 12000 shall be fixed
assugekudanmmdongvﬁththeAGP.

For initial direct recruitment at the level of Associate Professors and Professors, the
eﬁgihiﬁtywndidominmspmofmdunkmdmhmqﬂmash:ﬂbeumybeor
hmbemp:mcdbedbyd:eAICIEduoughRegtﬂzﬁmmdnsmybehiddcwnbythe
AICTE.

Discretionary award of advance increments for those who enter the profession as Associate
Professors or Professors with higher ment, high number of research publications and
expedmceudmgppmpumelcveLshnﬂbevdthinthecompctmcotheappmpmw
authority of the concemed University or recruung instiation while negotiating with
individual candidates in the context of the merits of each case, taking into account the pay
structure of other teachers in the faculty and other specific factors.

All advancements to higher grade pays in vanous cadres will be effected subject to
completion of two AICTE approved refresher programs of not less than two weeks
duration each and two one week each TEQIP sponsored programs.

Pay Scales of Principals/Directors in Colleges:

Appuintments to the posts of Prncipal in Technical Institutions shall be based on the conditions of
eligbility In respect of educational qualificanons and teaching/research expenence laid down by
AICTE from time to ume, The posts of Prncipal shall be in the Pay Band of Rs.37400-67000 wath

1




[(ymlll—avz 4) YA & 99 : FENERY

1

AGP of Rs. 10,000, plus a Special Allowance of Rs. 3000 per month. All Principals in service shall be
approprately fixed th the Pay Band with the AGP of Rs. 10000 plus a Specizl Allowance of Rs. 3000

per month.

Pay Scales and Career Advancement Scheme for Librarians etc:

Assistant Librarian/ College Librarian:

)

(©)

Assistant Librarian/ College Libratian in the pre-revised scale of pay of Rs. 8000-13500
shall be placed in the Pay Bapd of Rs.15600-39100 with AGP of Rs. 6000.

All the conditions of eligibility and academic qualifications laid down by the AICTE
shall be applicable for direct recruitment of Assistant Librarian/ College Libranan.

Assistant Librarian (Sr. Scale)/ College Librarian (Sr. Scale)

0]

(1)

(1)

@)

)

®

(1)

The posts of Assistant Librarian (Sr. Scale)/ College Librarian (Sr. Scale) in the pre-
revised scale of pay of Rs. IODMISZOOshngepIaoedintltPnmedofRs. 15600-
39100 with AGP of Rs.7000.

Assistant Libradan/ College Librarian possessing Ph.D. in Library Science at the entry
level, after completing service of 4 years in the AGP of Rs.6000, and if otherwise eligible
as per guidelines laid down by the AICTE shall be eligible for the higher AGP of Rs.
7000 with in the Pay Band of Rs. 15600-39100.

Assistant Libragian/ College Librarian not possessing Ph.D. but only M.Phil in Library
Science at the entry level after completing service of 5 years in the AGP of Rs. 6000, if
odtuw&ueﬁgihleupuguideﬁnuhiddownbydnﬂlﬂ&shﬂbmndigiblcfor
the higher AGP of Rs. 7000.

After completing service of 6 years in the AGP of Rs. 6000 Assistant Librarian/ College
Libranan without the relevant Ph.D. and M. Phil shall, if otherwise eligible as per
guidehnes laid down by the AICTE move to the higher AGP of Rs. 7000.

The pay of the existing Assistant Libradian (Sr. Scale)/ College Librarian (Sr. Scale) in
the pre-revised scale of pay of Rs. 10000-15200 shall be fixed in the Pay Band of Rs.
15600-39100 with AGP of Rs. 7000 at an appropriate stage based on their present pay,

Deputy Librarian / Assistant Librarian (Selection Grade) / College
Librarian (Selection Grade)

Deputy Libranans who are directly recruited shall be placed in the Pay Band of Rs.
15600-32100 with AGP of Rs. 8000 initially at the time of recruitment.

On completion of service of 5 years, Assistant Libranian (St. Scale) / College Librarian
(Senior Scale) shall be cligible for the post of Deputy Librarian / equivalent posts in Pay
Band of Rs. 15600-39100, with Academic Grade Pay of Rs.8,000, subject to ' their
fulfilling other conditions of eligibility (such as Ph.D, degree or equivalent published
work etc. for Deputy Libranian) as laid down by the AICTE. They shall be designated as
Deputy Libranian/ Assistant Libradian (Selection Grade)/ College Libranian (Selection
(rude), as the case may be.
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()  The existing proc: = of selection by a Selection Commuttee shall conunue 11 respeci of
promotion to the post of Deputy Libranan and their equivalent positions.

(v)  After completing 3 years in the Pay Bard of Rs. 15600-39100 with an AGP of Rs. 8000,
Deputy Librarians/ equivalent positions shall move to the Pay Band of Rs. 37400-67000
and AGP of Rs. 9000, subject to fulfilling other conditions of eligibility laid down by the
AICTE. -

w) Assistant Librarians ( Sentor Scale) in universities/ College Librarians (Senior Scale) in
the AGP of Rs.7000 not possessing Ph.D. tn Library Science or equivalent published
work but who fulfill other criteria prescribed by the AICTE, shall also be eligible for

being placed in the AGP of Rs. 8000.

(vi) Incumbents to the posts of Deputy Librarian/ Assistant Librarian (Selection Grade) /
College Librarian (Selection Grade) who have completed three years in the pre-revised
pay scale of Rs. 12000-18300 on 1.1.2006 shall be fixed at an appropriate stage in the
Pay Band of Rs. 37400-67000 with an AGP of Rs. 9000. They shall continue to be
designated as Deputy Librarian / Assistant Libranan (Selection Grade) / College
Librarian (Selection Grade)

(vi)  Incumbents to the posts of Deputy Librarian / Assistant Libratan (Selecton
Grade)/College Libranian (Selection Grade) who have not completed the requirement of
three yminthepm-:eﬁsedpnysuhof}'{s. 12000-18300, for being eligible to be
placed in the  higher Pay Band of Rs. 37400-57000, shall be placed at an appropmate
stage with Academic GndePayofRs.&OOOtiﬂdtywmpicteduecymofscﬂicc
as Deputy Libranan/ Assistant Librarian (Selection Grade)/ College Librarian (Selection
Grade).

(viti) Pay in regard to the directly recruited Deputy Librarians shall be initially fixed in Pay Band
Rs. 15500-39100 with AGP of Rs. 8000. They shall move to the Pay Band of Rs. 37400-
GTOOOﬁmAGPofR&WafmwmplcﬁngdueeywsofmintheAGPofRs.

8000.

(ix)  The existing conditions of eligibility and academic qualifications prescribed by the
AICTE shall continue to be applicable for direct recruitment to the post of Deputy
Libranian.

Pay Scales and Career Advancement Scheme for Physical Education Personnel:

(a)  Assistant Director of Physical Education (Assistant DPE) / College Director of
Physical Education (College DPE)

D) The Assistant Director of Physical Education/ College DPE in the pre-revised pays
scale of Rs. 8000-13500 shall be placed in the Pay Band of Rs.15600-39100 with AGP of
Rs. 6000.

(u) Pay of incumbent Assistnt Directors of Physical Education / College DPE shall be
fixed at an appropriate stage in the Pay Band of Rs. 15600-39100 with an AGP of Rs.
6000, in accordance with the 'fixation formula' of the 6% CPC.

L&
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Al existng conditions ol ehpiihiny and adene yualifications lud down by the AICTE
shall continue to be apphealile b dueer recritment of Assistant Director of Physical
Educauon / College 1P

Assistant Director of Physical Education (Senior Scale) / Coliege DPE
(Senior Scale)

Assistant Directors of Physical ducaton (Seaior Scale) / College DPE {Semior Scale)
i the pre-revised pay scalevof Rs. 10000-15200 shall be placed 1n the Pay Band of Rs
156000-39100 with AGP of Rs. 7000,

Assistant Directors of Physical Education (Seruor Scale)/ College DPE (Senior Scale)
possessing Ph.D. in Physical Education at the entry level of Assistant DPE/ College
DPIL 1 the AGP of Rs. 6000 shall, after completing service of four years in the AGP of
Rs.6000, and if otherwise eligible as per guidelines prescribed by the AICTE, move o
higher AGP of Rs. 7000 in the Pay Band of Rs. 15600-39100.

Assistant Directors of Physical Education (Senior Scale)/ College DPE (Senior Scale)
possessing M.Phil in Physical liducation at the entry level of Assistant DPE/ Coliege
DPI: in the AGP of Rs. 6000 shall, after completing service of five years in the AGP of
Rs. 6000, be eligible for the higher AGP of Rs. 7000.

Assistant Direcrors of Physical Education/ College DPEs without rhe relevant Ph.DD.
and M.Phil shall, after completing service of six years as Assistant Director of Physical
Educaton/College DPE in the AGP of Rs. 6000, and if otherwise eligible as per
gwdchnes preseribed by the AICTE, be cligible for being placed in the AGP of Rs.
7000.

Pay of incumbent Assistant Directors of Physical Education (Senior Scale)/ College
DPE (Senior Scale) shall be fixed in Pay Band of Rs. 15600-39100 ar an approprare
stage in the AGP of Rs. 7000, as per the ‘fixation formula’ of the 6 cre.

Deputy Director of Physical Education / Assistant Dircctor of  Physical
Education (Selection Grade) / College Director of Physical Education (Selection
Grade)

After complering service of five years in the Pay Band of Rs. 15600 39100 with 1l
AGP of Rs, 7000 and subject 1o sausfying other cligibility conditions lawd down by 11
AICTE, Assistant Director of Physical Education (Semor Scale)/ College DPE (Senuor
Scale) shall move to AGP of Rs. 8000 in the Pay Band of Rs. 15600-39100. T'hey shall
be designated as Deputy Director of Physical Fducation/ Assistant DPE (Selection
Grade)/ College DPF, (Selection Grade), as the case may be.

After completing service of three years in the Pay Band of Rs. 15600-39100 and the
AGP of Rs. 8000 and subject to chgibility Lud down by the AICTL, Deputy DPE/
Assistant DPL (Selection Grade)/ College DPE iSelection Grade) shall move 1o the Pay
Band of Rs. 37400-67000 wath the AGP of Rs. 9000, They shall continue to be
designated as Deputy DPE/ Assistant DPE (Selecnon Grade)/ College DPE (Selection
Grade)

All Incumbents to the post of Deputy DPI/ Assistant DP) (Selecnion Grade)/ College
DI'i{Selecnon Crrade) who have completed service of at least three vears in the un

962G T /1A=

e T T E——



THE GAZETTE OF INDIA : EXTRAORDINARY [Pagr 11i—Sec. 4]

revised Pay Scale of Rs. 12000-18300 as on 1.1.2006 shall be eligsble to be fixed in the
Pay Band of Rs. 37400-67000 with AGP of Rs. 9000.

(ivy  All incumbents to the post of Deputy DPE/ Assistant DPE (Selection Grade)/ Colleg~
DPE (Selection Grade) whose services in the un-revised Pzy Scale of Rs. 12000-1830.
fall short of three years which would have made them eligible to move to the higher Pay
Bmd,shallbephcedatmappropﬂnlestngcntd::AGPofRs.BOOOintbanmedof
Rs. 15600-39100 dll they complete the required service of three years as Deputy DPE/
ADPE (Selection Grade)/ College DPE (Selection Grade) in the un-revised Pay Scale.

) Pnyoftbcdimcdyremﬂt:dDepmyDPEsbdlbci:ﬁﬁzl}yﬁmdwiﬂ\ﬂchGPofRs.
8000 in the Pay Band of Rs. 15600-39100, and after completing 3 years of service
dkecdymmﬁtadDaputyDFEmdeqﬁvﬂmnahﬂlmszmedR&S%OO—é?OOﬂ
with AGP of Rs. 9000.

Incentives for Ph.D. / M.Tech. and other higher qualification:

10} Ffvemn{onpomdedndmcmushaﬂbeadmissiblcatd:cmuylcvdof
recruitment to persons possessing the degree of Ph.D. awarded in the relevant
disdpﬁmbyaunimﬁtyfaﬂowingdwpmofmgismﬁon,mmrkmdmﬂ
evaluation as prescribed by UGC.

(1) Mmmmummofmtmmcpmtofhcmshﬂbemﬁded
to two non-compounded advance increments.

(i)  Those possessing Post Graduate degree in & professional course such as M.Tech. in
rdcvmtbnnch/dindpﬁnemcogﬁsedbylmmmqumvunityshaﬂdwbemddedw
2nm—oonpomdedadmceinumuatﬂwenuylcvd.

() Tmmm@cmmm.mwﬁhhmﬁushaﬂbcmﬁdedwm

unded increments if such Ph.D. is in the relevant branch / discipline and has

beennwudedbyaunivudtyqonplyiﬂgwiththpmmapmscﬂbedbyd:eUGC for
enrolment, course-work and evaluaton etc.

) However, teachers in service who have been awarded Ph.D. at the time of coming into
force of this Scheme or having been enrolled for Ph.D. have already undergone course-
work, lfmy,nswelltsmhuﬁon,mdonlynodﬁcaﬁonin:egudtod:ew:rdofl’hn
is awaited, shall also be entitled to the award of three non-compounded increments
even If the university awarding such Ph.D. has not yet been notified.

(vij  Teachers in service who have not yet enrolled for Ph.D. shall therefore dedve the
benefit of three non-compounded increments on award of Ph.D, while in service only
if such enrolment is with a university recognized by UGC.

(vii  Teachers who acquire M.Phil. degree or a M.Tech degree in a relevant Branch /
discipline recognised by a Statutory University while in service, shall be enttled to one
advance increment.

(vi)  Five non-compounded advance increments shall be admissible to Assistant Librarian/
College Librarian who are recruited at entry level with Ph.D. degree | in the discipline of
library science from a university complying with the process prescnbed by the UGC in
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(1x)

(x)

(xi)

(o)

()

(xiv)

(xv)

respect of enrolment, course-work and evalauon process for the award of PhD. in
library scienee,

Assistant Libranan/ College Librarian and other Library personnel acquinng the depree
of Ph.D, at any time while 1n service, in the discipline of library science from a unversity
complying with the process prescribed by the UGC in respect of earolment, course-
work and evaluation shall be entided to three non-compounded advance increments.

However, persons in posts of Assistant Librarian/ College Libranan or higher positons
who have been awarded Ph.D. in library science at the ime of coming into force of this
Scheme or having been enrolled for Ph.D. in library science have already underpone
course-work, if any, as well as evaluation, and only notification in regard to the award of
PhDD. is awaited, shall also be entitded to the award of three non* compounded
increments even if the university awarding such Ph.D. has not yet been notfied by the
UGC as having complied with the process prescribed by the Commission.

Ia respect of every other case of persons in the posts of Assistant Librarian/ College
Libranan or higher positions who are already enrolled for Ph.D. shall avail the benefit of
three non-compounded increments only if the uruversity awarding the Ph.D. has been
noufied by the UGC to have complied with the process prescubed by the UGC for the
award of Ph.D, in respect of either course-work or evaluation or both, as the case may
be.

Assistant Libradan/ College Librarian and others in higher Library positions in service
who have not yet enrolled ‘or Ph.D. shall therefore derive the benefit of three non-
compounded increments on award of Ph.D, while in service only if such enrolment is
with a university which complies with the entire process, including that of enrolment as
prescnbed by the UGC.

Two non-compounded advance increments shall be admissible for Assistant Librarian/
Coﬂuge[ibtadmwithM.PhﬂdegruinlibnrySdmccat the entry level. Assistant
Librarian/ College Librarian and those in higher posttions acquiring M.'Phil degree in
Library Science at any time during the course of their service, shall be entitled to one
advance increment.

Not withstanding anything in the foregoing clauses, those who have already availed the
benefits of advance increments for possessing Ph.D / M. Tech, at the entey level under
the earlier scheme shall not be enttled to the benefit of advance increments under this
Scheme.

For posts at the entry level where no such advance increments were admissible for
possessing Ph.D / M. Tech, under the earlier scheme, the benefit of five advance
increments for possessing Ph.D./ M. Tech, shall be available to only those
appointments which have been made on or after the coming into force of this Scheme.

Other terms and conditions:

Increments:

v

Each annual increment shall be equivalent to 3% of the surn tal of pay in the relevant Pay

Band and the AGP as applicable for the stage In the Pay Bas
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(1) Each advance mncrement shall also be at the rate of 3% uf the sum toral of pay w the
relevant Pay Band and the AGP as applicable and shall be non-compoundable.

(1) The number of additional increment(s) on placement at each higher stage of AGP shall be as
per the exisung scheme of increment on promotion from lower Pay Scale 10 hugher Pay
Scale; however, 1n view of the considerable ra*se In effecuve pay berween the two Pay
Bands, there shall be no additional increment on movement from the Pay Band of Rs.
15600-39100 to the Pay Band of Rs. 37400-67000.

Pay 'fixation formula":

The pay 'fixation formula’ recommended by 6% Central Pay Commission as accepted by the
Ceatral Government shall be adopted for Technical teachers and equivalent posiuons in the

Library Cadres.
Allowances:
()] Allowances such as Leave Travel Concession, Special Compensatory Allowances. Cluldren'’s

Educatuon Allowance, Transport Allowance, House Rent Allowance, Depurauon Allowance,
Travelling Allowance, Dearness Allowance, area based Special Compensatory Allowance etc.
as applicable to teachers and Library and Physical Educaton Cadres, shall be at par with
those accepted by the Central Government for Central Government employees on the
recommendations of 6* Central Pay Commission and shall be apphicable from 1.09.2008.

() For Technical teachers in AICTE approved Institutions and equivalent posinons in Library
as defined by AICTE, the rates of allowances as applicable to Central Government Group
‘A" employees shall be adopted.

(i)  Technical Teachers in AICTE approved Institunons and equivalent posiuons 1n Library as '
defined by AICTE, with visual, orthopedic heanng or other disabilines under the provisions
of 'Persons with Disabiliies (Protection of Rights, Equal Opportunities and Full
Partiaipation) Act, 1995' .shall be entitled to twice the normal rate of transport allowance as
accepted by the Central Govemnment on the recommendations- of 6 CPC for Central
Government Employees with disabilines.

Study Leave:

AICTE shall revise 1ts guidelines in respect of granting study leave with pay for acquunng M. Tech.
and Ph.D. in the relevant branch / discipline while in service by relaxing the number of years to be
put in after entry while keeping in mind the availability of vacant positions for teachers and other
cadres in Technical Institutions, so that a teacher and other cadres eatenng service without Ph.D. ot
higher qualificaion could be encouraged to acquire these qualifications in the relevant disciplines at
the earlisst rather than at a later stage of the career.

Sabbatical Leave for Teachers

To encoutage interface between technical educaton and industry, the Commuttee recommends that 2
Faculty member in an Engmneenng College should be given 2 sabbatical leave for six months for
working in an industry after the complenon of six years of eaching. Such leave, however, shall be
available to a teacher only twice in hus/her reachung career.
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Researcll Promrastid L faai

VICTE shall presenbe a scheme wath aporopriate mudclines 1o providme by waw st ppropae
start up grants’ 10 teachers and other cadres raking vp research ol disciplines tncludme base
saence research as recommended by “Prof. MM, Sharma Committee on Strengthening, of Basu
Science Research'

Age of Superannuation:

(1) In order to meet the simanon ansing out of shormage ol teachers i Technical Instirunons
and the consequent vacant positions therein, the age of superannuation (or teachers m
I'echmical Insatunons has been enhanced to sixty five vears, vide the Department of | hgher
Educanon lerter Nods Noul-19/2006-U.11 dared 23.3.2007, tor those mvoived mn class room
teaching in order to attract chgble persons 1o the teachmg carcer and 1o retam teachers
service for a longer penod.

i) Subject to avalability of vacant positons and funess, teachers shall also be reemployed on
contract appomnrment bevond the age of sixty five years up to the age of seventy years. Re-
employment beyond the age of superannuavon shall, however, be done selecuvely, lor
linuted peniod of 3 vears 1e the tirst instance and then tor another turther penod of 2 vears
purely on the basis of ment, expenence, area of specrabizanon and peer group review and
only against available vacant posinons withaut aftecting, sclection or promotion prospects o1
chgible reachers.

() Whereas the enhancement of the age of superannuanon for teachers engaged i class room
teaching 15 mtended 1o attract chmble persons 10 a carcer 0 teachung and 1o meet the
shortage of teachers by reraumng teachers in service tor a lonper penod, and whereas there 1
no shortage 1 the eatevones of Labranans, the mcrease the ape of superaniption trom
ihe present sixty two vears shall not he avadable 1o the categronies of Libranans.

Pension:
a Fogr peachers and ivher ondies w0 NCTE approved msiuteons e ecsipt ol renon, ik
« eatral Government toles bor penston and pranmny s approthle o Centeal Govermment

ciuployees ~hall be ;l!\plu';lilh‘.

" f v iew of the new tenston perme efter ive tronn [T MHHD o e €ases oo ey crsan 1y
e sehene shadt be wloawed)

Family Pension:
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(1) Gratuity and Encashment of Leave: Facilities of granuty and encashment of leave
accepted by the Central Government on the recommendaton of 6= CPC for Central
Government employees shall be extended to teachers and other cadres in AICTE approved
Technical insttunons.

(iit) Ex-Gratia Compensation: Families of teachers and other cadres who die in
performance of their bona fide duties shall be compensated in the same manner as similardy
placed families of Central Government Employees.

Provident Fund:

® In view of the present policy in regard to Contributory Provident Fund, the status quo shall
continue.

Consultancy Assignments:

AICTE shall work out a suitable model, for which the models of revenue sharing between
insututions and consultant-teachers prevailing in the Indian Institutes of Technology, Indian
Institutes of Management and other institutions may be taken into consideration.

Anomalies of the last PRC:

Anomalies and unimplemented recommendations of the last Pay Review Committee, If any, shall be
cxamined by the AICTE in consultaton with the Ministry of Human Resource Development.

Other recommendations of PRC and AICTE;

RmmumndnﬁomnndebymePayRcﬁewComninmmdtheAlCTEmmgmdm'dmmus
selection processes, service and working conditions, training/ refresher courses etc. shall be
considered appropnately by AICTE with the approval of the Central Government, wherever
required, or under the Council's Regulations in accordance with the provisions of the AICTE Act.

Grant for Professional Development

0) New faculty entrants may be given a one-time start up grant of Rs. 2 lakh for purchase of
computess, teaching matenal including books, research aids and office furnishings, etc.
Existing teachers may also be provided incentive grants up to Rs.2 Lakh for purchase of
computer including grants for up gradation of or purchase of a new computer (especially for

those who have availed such facilities on eardier occasions) teaching material
including books and research aid. '

(1) All teachers may be given a grant up to Rs.2 lakh on reimbursement basis for a period of
three years towards acquiring the membership of Professional Socicties and for parucipatng
in national / international conferences / workshops etc.

Applicability of the Scheme:

() This Scheme shall be applicable to teachers in Technical Institutions ar  other equivalent
cadres of Library in ail the AICTE approved institutions. The implemen: n of the revised
scales shall be subject to the acceptance of all the conditions mentioned  his letter as well
as Regulanons to be framed by the AICTE in this behalf.

w
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() Thus Scheme does not extend to the posts of professionals like System Analysts, Semor
Analysts, Research Officers etc. who shall be treated at par with similarly qualified personae!
in research/ scientific organizations of the Central Govermnment.

(1) This Scheme may be extended to all technical Institutions coming under the purview of State
legislatures, provided State Governments wish to adopt and implement the Scheme subject
to the following terms and conditions:

Financial assistance from the Central Govemment to State Governments opting to revise
pay scales of teachers and other equivalent cadre covered under the Scheme shall be limited
to the extent of 80% (eighty percent) of the additional expenditure involved in the

implementation of the revision.

TchumGovmnmtopdngfmmnufpzyshaﬂmtdummmm%(mw
percent) of the additional expenditure from its own sources.

Financial assistance referred to in sub-clause (a) above shall be provided for the period from
1.01.2006 to 31.03.2010.

Thecati.ltlilﬁlityonmmtofrcvixionofpiysulesctc. of teachers of AICTE approved
hﬁmﬁmahﬂbemhmmbymcSanmmtopdngformmmofmm
with effect from 1.04.2010.

Financial assistance from the Central Government shall be restricted to revision of pay scales
inrespectoforﬂythoscposuwhichminmsm'tmdh:dbecnﬁl.ledupason
1.01.2006.

State Governments, taking into consideration other local conditions, may also decide in their
discretion, to introduce scales of pay higher than those mentioned in this Scheme, and may
give effect to the revised bands/ scales of pay from a date on or after 1.01.2006; howeves, in
such cases, the details of modifications proposed shall be furnished to the Central
Govunmcntdemmlusisnncea}nﬂbemnictedmtthnmeunppmvedbymc
CenmlGomntmdnottomylﬁgberscakofpiyﬁxedby the State Government(s).

Payment of Central assistance for implementing this Scheme is also subject to the condition
that the entire Scheme of revision of pay scales, together with all the conditions to be laid
dawnbydmAlCTEbywayofReguhﬂmmdoﬂ:ugtﬂdchmshnﬂbehrplmmdby
Sm%mmmmmmm&judsdcﬁmuncm
scheme without any modification except in regard to the date of implementation and scales
of pay mentioned herein above.

Date of implementation of revised pay and allowance and payment of
arrears:

() The revised Pay and revised rates of Dearness Allowance under this Scheme shall be
effectve from 01.01.2006. The revised rates of all other applicable allowances «i:ch s House
Rent Allowance, Transport Allowance, Children Education Allowance et ' ‘e non-
compounded advance increments shall take effect from 1.09.2008.

(u) Payment of arrears up to 40% of the total arrears shall be made dunng 1} inancial
year Le. 2009-10, after deduction of admussible income tax.
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(1) An undertaking shall be taken from every beneficary under this Schemme to the effect that
any excess payment made on account of incorrect fixation of pay in the revised Pay Bands or
grant of inappropriate Pay Band/ Academic Grade Pay or any other excess payment made
shall be adjusted against the future payments due or otherwise to the beneficiary in the same
manner as provided in this Ministry's O.M. No. F.23-7/2008-1FD dated 23.10.2008., read
with Ministry of Finance {Department of Expenditure) O.M.NO.F.1-1/2CQ8-IC dated
30.8.2008.

The revised Pay in the relevant Pay Band and the Academic Grade Pay together with the
appﬁalﬂeaﬂowmsinchﬂingmemofadaqumﬁonedsboveshaﬂbcpnidtoa]l
eﬁgibkbcneﬂdadcsmdathisSdmchendingmeofRnguhﬁnusbydmAICTE

This Scheme is subject to the guidelines issued by the Ministry of Finance (Department of
Expenditure) vide OM No. 7-23/2008-E.111 dated 30.09.2008.

Anomalies, if any, in the implementation of this Scheme may be brought to the notice of the
t of Higher Education, Ministry of [Human Resource Development, for
clarification/decision of the Central Government.

Faculty Norms

" [ Cadre | Qualifications | Expenence E
Engineenng /| Asstt BE/BTech and ME/MTech ] |
Technology Professor | in relevant branch with First | -

' Class or equivalent either in |
| BE/BTech or ME/MTech | - T
MCA Asstt. | BE / BTechand ME / M. ]l |
‘ Professor | Tech in relevant branch with | i
| First Class or equivalent | ',
| cither in BE/BTech or | |
| ME/MTech | '-

| OR : !

' BE/ BTech and MCA with |
i ' First class or equivalent in |
| either BE / BTech or MCA :
| OR ; !
[ | MCA with first class or | |
i | equivalent with two years | .
| . relevant expenence. N N S o=
,[ Asstt. First Class or equivalent in
i Professor ' Masters Degree in Business |
' ' Administration or equivalent
 and '
. 2 years relevant Expenence |
' = |isdesiable |
\ Asstt. | Bachelors and  Mastess | i
' Professor | Degree in Pharmacy with | »
] i | First Class or equvalent
! ' | either in Bachelors or | '.
|l | MasesDegree .
HMCT '1Assn. First class at Bachelors (3
| Professor  year degree or Diploma after

g!
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HMCT) or!
equivalent  and  Masters |
Degree in Hotel |
Management and Catering '

' Technology with First Class |

{or  equvalent either 1n |
Bachelors or Masters Degree |
or 8 years relevant |
| experience :'
' OR ;

First class at Bachelors 4

| year degree or equvalent | r
and Masters Degree n Hotel |

' Management and Catenng |
Technology with First Class f

 or  cquivalent either in
| Bachelors or Masters Degree |
or 7 years  relevant |

1042

"'l l =

‘lnxhdm

DegreemAmhltecmrewlda‘
IFusa Class or equ:n!mti
either  in Bachelors or{
Masters

Fine Art Asstt

Professor !

o Bal:hdon orMnsters Dggg_u

Sppropuate
branch oancA:t(Ap;ﬂled |
| Art, Pmun;and&:u}pmm)

1or equivalent with Fust
 Class or equivalent either in |

]fot the post of Assistant
| Professor, as applicable and
PhD or equivalent, in
| appropnate discipline !

Post PhD publications and
g\udmg PhD  student s
| highly desirable.

Minumum of 5 years expenence in |
teaching / research / industry of |
which 2 years post PhD experience |
1s destirable.
In case of Architecrure, |
Professional Practice of 5 years as |
cerified by the Counal of |
Architecture  shall  also  be .
considered valid. [

9c2Gr/P-9

| Qualifications as above that
l is for the post of Associate
| Profr.ssor spplicable |

F
Pmt PhD Publlcauonq and |

Minimum of 10 years teaching / |
research / industnal experience of |
which at least 5 years should be at |
the level of Associate Professor. |
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guiding PhD students is | o

highly desirable . Minimum of 13 years experience in

| teaching and/ or Research and/or
:Industry. i
‘In case of research expenence,
- good academic record and books /
| research paper publications / IPR
')’psm':mste'::o;:dnh::]lI)v:::m]uir::clJI
|as deemed ft by the expert
'mbers of the Selection
| commuittee.
-llfthccxpui.enccinindmuyis[
| considered, the same shall be at |
- managerial level equivalent to |

Associate Professor with actve

| innovating,  training, technical
. books /  research  paper
| publications / IPR / patents, etc.
jas deemed fit by the expert |
| members of the Selection |
| committee. '
‘In case of  Architecture, !
! Professional Practice of 10 years as 4'
! certified by the Council of
| Architecture  shall also  be
| considered valid. !

| analyzing,  quality coml.i
|

—— {

it e e emrte s e}

—————

)

Director

| Qualifications as above that | Minimum of 10 years experience in |
| is for the post of Professor, | teaching / Research / Industry out |
| as applicable !ofw’tﬂ::hatleas:3yunslm]lbear|
| the level of Professor. |

Post PhD publications and | ; .

| ﬁsmglﬂdl;gdc:nhzc Weth g Jl Miumum of 13 years experience in |
-. ' teaching and/ or Research and/or |
IF i Industry. |
| .
! | In case of research experience, |
i | good academic record and books / |
| | research paper publications / IPR |
i | / patents record shall be required |
as deemed fit by the expert |

' members of the Selection
| committee. :
| If the experience in industry is |
considered, the same shall be at

o , managerial level equvalent to

e
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Professor  level wath  acove
partcipation record in devising / |
| |  designing, developing, planning, |
| ; :  executing,  analyzing,  quality |
. control, innovatng, training. |
[ | technical books / research paper |
' . publications / PR / patents, etc. |
| ' _as deemed fit by the expert |
| j i members of the Selection |

commuittee.

Flair for Management and
| Leadership is essential.

‘In case of Aschitecture, |
Professional Practice of 10 years as

| certified by the Council of |

| Architecture  shall also  be

| considered valid. |

|
|

1. Equivalence for PhD is based on publication of 5 Interational Journal papers, each Journal
having a cumulative impact index of not less than 2.0, with incumbent as the main author
and all 5 publications being in the authors’ area of specializanon.

2. PhD shall be from a recognized University.

3. For an incumbent Assistant Professor, experience at the level of Assistant Professor will be
considered equivalent to expesience at the level of Associate Professor, provided the
incumbent Assistant Professor has acquired or acquires Ph. D Degree in the relevant

4. E:pcdmstD@bmlnsﬁmﬁomisﬂwcmnidmdmhmmupeﬂemehdey&
level Institutions at appropriate level and as applicable. However, qualifications as above
shall be mandatory.

5. lfadm/diviaimhmuwudeininhnumofw%mhinwshnﬂhemndduad
equivalent to first class/ division. If a Grade Point System is adopted the CGPA will be
converted into equivalent marks as below.

" Grads Poine - Equivalent Percentage ' ]
6_.2._5 ) _ 55 % |
6.75 3 T 0% B '

7.25 65 %
| 7.75 ... S 70 % - e o itn ol
!g:gs_._*_ ___________ ;_ v B ) :.T...- = e T

Dr. D. K. PALIWAL, Member Secy. (Actg.)
(ADVT TIV4/162/09-Exty.]
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